
N.D.H.:22.01.2026 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
ORIGINAL APPLICATION NO. 272 OF 2025 

IN THE MATTER OF: 

ANIL KUMAR                ….. APPLICANT 
VERSUS 

MoEF & CC & OTHERS              …...RESPONDENTS 
INDEX 

 
Place: New Delhi       
Date: 20.01.2026        Filed by:- 

 
 
 

(GAURAV AGARWAL) 
Advocate for Respondent No.8 

Pramod Kumar Singh  
 

GRV LEGAL 
Advocates and Legal Consultants 

O-703, Aditya Mega City, 
VaibhavKhand, Indirapuram,  

Ghaziabad, U.P. NCR- 201014  
Mob.:8802911392 

Email. : gaurav@grvlegal.in 
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